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at the ECAFE meeting in Delhi 
beginning on the 22nd and the 
opening of the Asian development 
bank. For the first time as a measure 
of concrete aspirations of the Asi1lns 
to expand trade relations between 
themselves ...... e have constituted a 
bank with R 500 crores as liquid 
capital. 

Shrlmatl Sharda MakerJee: Apart 
from the traditional exports. has the 
government made any assessment of 
the sort of export. which could be 
absorbed by the ECM? 

8br1 Mullbbal Sbab: As far.. I 
can say. I 11m saying this without fear 
of contradicticm, everything that India 
produces can be absorbed and pur-
chasell by the European powers in the 
ECM. Unfortunately their illiberal 
pollcie. of trade hinder that and they 
do not make a purposeful objective 
and intense el'lort to help senne of the 
developing countries to expand their 
sales. 

Shrlmatl Sharda M ..... rj •• : Sir. my 
question was this. We are seUera and 
therefore . . . 

Mr. Speaker: Order. order. That is 
another matter. 

Shrl Manabbal Shah: This is a ques-
tion of competition and restriction, 
and taril'l barriers. 
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Tea Finance ComlDlUee 

+ 
'129. Shri S. C. Samanta: 

Sbri Snbodh Bauda: 
Shrl P. C. Bor~: 
Shrl M. L. Dwive41: 
8hrl Shapat Jha Aaad: 

Will the Minister of Comm.,.,e be-
pleased to ,tate: 

(a) the recommendation. of the 
Tea Finance Committee which have 
already been accepted by Government 
and implemented; 

(b) the manner In which the re· 
maining recommendations are pro-
posed to be dealt with; and 

(c) whether the opinion of the Tea 
Board was invited about the recom· 
mendatlons? 

The Deputy Minister In the Minis· 
try of Commerce (Shri Shaft Qareshl): 
(a) and (b). A statement i, laid on 
the Table of the HOUle. [Pl4ced i .. 
Libra",. See No. LT-5807/661. 

(c) Yes. Sir. The recommendations 
of the Tea Finance Committee Were 
considered in th~ 44th meeting of the 
Tea Board held on the 7th January. 
196~. 

8hrl S. C. Sam.nta: May I know 
whether any dilied thing outside the 
purv iew of the terms of reference of 
the Committee was recommended by 
the Commi"""" and. if '0, whether 
tho~ recommend at jon!!: wf"rp. COIUlder-
ed and what was thl' decision taken"!" 
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15hri Shaft Qureshi: All the recom-
mendations 01 the Committee have 
been incorporated and We are imple-
menting those recommendations. 
Nothing beyond was brought to our 
notice. 

Shri S. C. Samanta: May I know 
whether the plantation labour hous-
ing scheme, on the Unes 01 the indus-
trial housing scheme, which Was 
recommended by the Board will be 
taken up? 

The Minlmr. of Commerce (Shri 
Manubhai Shah): Yes, Sir. The 
Cabinet has accepted this proposal 
that the planter. will have to build 
houses for their labour, only yester-
day. 

Shri 8nbodh Hauda: I lind from 
the lItatement that some of the recom-
mendations have been accepted in 
principle, which concern the State 
Governments and are being imple-
,,",ented. I would like to know whe-
ther the State Governments' opinion 
was called for belore acceptance of 
these recommendations, 

Shrl Shaft Qureshi: The Tea Finance 
Committee was formed under the 
Government orders, and representa-
th'es 01 the tea industry, trade, bank-
ing institutions, chambers at com-
merce, representatives of State Gov-
ernm£>nts. Tea Board, Parliament, 
Planning Commission Bnd the Gov-
ernment of India ore associated with 
It 

Shrl Subodh HallllCla: My question 
was totally difterenl. 

Shrl MaDubhal Shah: We are not 
able to hear the hon. Member at any 
time, 

Mr. Speaker: I shal! ask the Leade .. 
of t hl' House to allot unother seat to 
Shri Subodh Han,da. 

Dr. I,. M. SIDrhvi: There seem. to 
be something wrong with the 8COU9" 
tics 01 the House. I think you shO\rld 
have it rxamined. 

Mr. S_ker: I .hall get it examin-
ed, but the hon. Member should speak 
a little more loudly. 

Shri Sabodh Bauda: I am opeak-
ing much loudly. If the Minister 
could not hear, I shall repeat It. 
(Interruption). I also do not c1earl,. 
hear him. 

Mr. Speaker: Order, order. I Illig 
c.'annot hear. 

Sbrl Sllbodh 1Iau4a: Some of the 
recommendations have been accepted 
in principle. recommendations which 
concern the State Govemments alio, 
and the State Govemmenla have been 
asked to implement all these recom-
mendations. I would like to know 
whether the State Governmenta have 
been conlurted before acceptance of 
thete recommendation •. 

Shri 8bd Qare.bI: I have alreaelF 
told the hon. Member that the Gov-
ernments at the States-the State 
Governments-were also consulted. 

Shri P. C. Borooab: This Is a very 
important question so lar as my State 
of Assam is concerned. 

Mr. Speaker: What i. the question? 

Shri p, C. aor-h: For achle"ln, 
the tea production target of 1,000 mil-
lion pounds in the Fourth Plan period, 
an expansion at the rate of 24,000 
acres per annum of new extension .t 
tea area was considered a Umust" by 
the Te" Finance Committee. Is it • 
fact that during the 'last four yean, 
our expansion is only to the extent 
01 6,900 acres instead ot 24,000 acre. 
per annum and, if so, what is the 
reason for this alarmingly small 
increase and slow proaress'? 

Shri MUllbhal Shah: The llgure. 
are lomewhat dilferent. But the 
re.1 problem is we do not get 
land either from the State Gov-
ernments or from the plantations 
for extending the tea acreage. 
There is competition between housm, 
and other agcicultural crops and the 
Detenc~ Ministry'. requirements In 
these areas. Whatever acreage is re-
quired is not easily availabl~. 
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Shrl Basappa: May I know whe-
ther it Is the intention of the Govern-
ment to help the small plantations of 
4 or 5 acres also and if 10, what acti~D 
has been taken to help them? 

Shrl Mannbhal Shah: On aman 
plantations, we have ,iven .peelal 
concessions. Firstly, they are char,-
ed much lower exci.e and in lOme 
case. exempted, a. compared to bl, 
plantations. Seoondly, we estabUab 
co .. operative tea factories for smaller 
plantations. In Madras already I fac-
tories are under operation and some 
of our members are takIng Intere.t In 
them. In Punjab also, we want 2 Dr 
3 factories to come up . 

Shrl Sham Lal Saraf: Expalllion of 
plantation of quality tea has been 
recommended by the Tea Finance 
Committee. The hon. Minister said a 
little earlier that there Is comp.tiUDD 
for land with the Housina Depart-
ment. But the area where tea la to 
be planted being a little difterent, may 
I know what steps are being taken 
In order to provide and for expand-
Ing plantation of quality tea? 

8hrl Manabhal Sh.h: The are .. sre 
the IBme; I do not know which are .. 
are difterent. In Assam-the MinIs-
ter from Anam Is here-and In Bengal 
also, the areas for variaul things are 
the lame. It i. very dUll cult to let 
extra area.. Even for • few thousand 
acru, we have to write peraonal 
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letters. To the extent land is made 
available, we shall give preference to 
plantation expansion. Wherever 
forest areas have been made avail-
able In Madras or Mysore, we ba ve 
Increued the plantations. 

aea.,. brlDeerlnl' Corporatlan, 
Jluebl 

.... Shri P. R. Chakravertl: Will 
the Minister of IDdastry be pleased 
to Itate: 

(a) whether Government have 
uked the Heavy Engineering Corpo-
ration. Rancbi to change its pattern 
of production in order to cut down 
Imports; 

(b) whether similar orders have 
been issued to other public sector 
undertakings to diversify their pro-
duction to meet not only the require-
ment.! 01 the public lector but also of 
the private sector; 

(c) whether these unit.! have taken 
ItepS to look for substitutes within 
the country; and 

(d) the results achieved 10 far? 

The Minister of State In tbe Minis-
try of Industry (Shrl Blbadbendra 
ML".): (a) and (b). While no in-
structions to change or diverSify the 
production programmes as such have 
been issued to Public Sector Under-
takings. the need for cutting down 
imp:Jrts by substitution of indigenOu! 
material. developing ancillary indus-
tries nnd reducing inventories to the 
absolute minimum has been stressed. 

(c) Yes, Sir; some have made a 
beginning. 

(d) So far H.E.C. has elfected sav-
ings of the order 01 Ra. 1.18 cror.s 
and Hindu.tan M.chine Tools Rs. 1.58 
crores. Information on other pro-
jects is being collected 

8hrl P. IL CluJrr".rtI: While 
app,eclating the fact that ebanglng of 
pattern of production In ..... lfta a aood 

deal of research and analytic study, 
may I know whether the Government 
have advised them to set up Borne re .. 
search cells for this purpose? 

Shrl Blbudbendra Misra: This 
public sector undertaking, I am told, 
has it. own. apart from the collabora-
tion, research cell. 

Sbrl Ranl'.: That Is not what the 
hon. Member wanted to know. He 
wanted to know whether this unified 
research centre has been started any-
where in order to study the possibill-
tips of import substitution? 

Sbrl Blbadbendra Misra: The.e 
public sector undertakings vary in 
their production programmes. they 
vary in their Items of manufacture. 
Therelore, they have set up their own 
research cells, they have their own 
experts. 

Th. Minister of IDdastry (Sbrl D_ 
8anJlvayya) : Sir, a few days ago I 
answered a question here. The Coun-
cil of Scientific and Industrial Re-
search met and they divided them-
selves Into 15 committees. Tho •• 
committees are specillcally going into 
this question of import SUbstitution. 
Their reports would have been made 
available on 8th March. 50 the re-
ports are with u' and we will cer-
tainly take decisions On them. 

5brl P. R. Chakravertl: May I 
know what special facilities have been 
made available to these undertakings, 
both public and private, to promote 
research and also requisition the ae.-
vices of eminent scientists who are 
working at the university level? 

8hrl D. 8anjlvayya: We .l .... ys 
avail of the facilities and talents avail-
able in the universities. We invite 
them for discussions at conferen.,.. 
and In that way we utilise them. 

Shrl !tashl Ram Gapta: May 1 
know whether any of the import sub-
.titutlons are to be cl ... llled and cat.-
gorised for publie _tor and privata 
_tor separately; If 10. whether Gov-
ernment bal taken up the matter with 




